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title: Regarding Business of the House.

HON. SPEAKER: Hon. Members, it was agreed that a Short Duration Discussion on the issue relating to the functioning of universities, including the
incidents in Jawaharlal Nehru University and Hyderabad University etc. will be taken up. In view of the demand by several Members, I have allowed
the discussion to be held after moving of the Motion of Thanks on the President's Address. We will start it and after the speeches of the Mover and
Seconder of the Motion, the Short Duration Discussion can start.
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SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Madam, a meeting of the BAC was held yesterday. It was decided very categorically there that
a full-fledged discussion will take place tomorrow from 3 p.m. onwards to as much as time it takes up....(Inferruptions) It was also decided that
today the Motion of Thanks on the President's Address will be discussed throughout the day. This decision was unanimously accepted by all the
parties. It was proposed by Shri Jyctiraditya M. Scindia ji and seconded by the Ruling Party. I would like to know the reason as to why it is suddenly
changed. We have agreed that it will be discussed tomorrow throughout the day but suo motu this is decided now. I just want to know whether it is

going to be changed. I came one minute late in the House. I do not know the actual developments. I want to know as to why this decision is going
to be changed. ...(Interruptions)

HON. SPEAKER: There are some developments. It happens sometimes. So many people have raised their questions. They want this discussion today
itself. That is why this decision came.

...(Interruptions)

SHRI P. KARUNAKARAN (KASARGOD): We have agreed for the earlier discussion. But in your presence it was decided that this discussion will take
place after the Railway Budget. Why is it changed now? ...(Interruptions)

HON. SPEAKER: I know that. sra & awt a2 28 &, ot smu eler amuar 3 @i srara 34 37
...(Interruptions)

THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI M. VENKAIAH NAIDU): Madam, after you complete, please give me one minute.

HON. SPEAKER: Sure.

So, I am allowing the discussion. Tathagata ji, now everybody is accepting it. Tomorrow, there will be the Railway Budget and everybody will
be busy.

...(Interruptions)

SHRI TATHAGATA SATPATHY (DHENKANAL): Madam, we are not accepting it. We want ample time for this. It was all discussed in front of you. It
is imperative that it should be held tomorrow as planned and I am sure hon. Members agreed to it. Just because one or two people do not agree,
Madam, you should not change your decision....(Interruptions) Let it be done tomorrow at 3 p.m. You had yourself agreed that 3 p.m. onwards, after
the Rail Budget, it will start and continue till everybody gets a chance to speak. Madam, this is a very serious issue. The students and youth of this
country are concerned. Let us not hurry up and let us not do it as a job that we want to finish quickly. This is not a job. This is our
responsibility....( Interruptions) 1 would request you that let it be discussed tomorrow after the Rail Budget and give us ample time. Thank you.

SHRI A.P. JITHENDER REDDY (MAHABUBNAGAR): Madam, yesterday whatever has happened in BAC, after that all the members of our parties got
together in the afternoon. ...(Interryptions) We told them what has happened in the BAC. We have made our people ready to speak on this issue.
Now, all of a sudden, at 11.15, you come out and say that you have to speak on that. My member is not even ready for that. ...(Inferruptions) 1
request you that as we have decided in the BAC, that should be taken up in the same way because we always want to uphold the sanctity of BAC.
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HON. SPEAKER: Let him complete.
...( Interruptions)
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Now, Shri Venkaiah Naidu ji.

SHRI M. VENKAIAH NAIDU: Madam, I am really surprised the way some Members are trying to say that the Government has changed it. As far as
we are concerned, the Government is willing to go by whatever the BAC decides. We came prepared for that also. Keeping that in mind, @z @1
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So, please accept it.

SHRI SUDIP BANDYOPADHYAY: Madam Speaker, whatever decision you will take, we will abide by that for the interest of the Opposition sides'
view. As the Congress being the largest Opposition party has proposed it, we agree to your proposal.

HON.SPEAKER: Thank you.

So, the subject, which we have accepted is: "Situation arising out of recent incidents in Institutions of higher education in reference to Jawaharlal
Nehru and Hyderabad Universities and all universities."

Hon. Members, the notice from Shri K.C. Venugopal has been received first. But Venugopalji has requested me to allow Shri Jyotiraditya Scindia in his
place to initiate the discussion, and so, I have given this permission.



